| TEM NO. 106 COURT NO. 3 SECTI ON XI'V

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NQO(s). 6699 OF 2004

UNION OF INDIA & ANR Appel  ant (s)

VERSUS

PABAN KUMAR BARTHAKUR & ANR. Respondent ( s)

(Wth prayer for interimrelief and office report )

Date: 31/05/2006 This Appeal was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE ARI JI T PASAYAT
HON BLE MR JUSTICE LOKESHWAR SI NGH PANTA

( VACATI ON  BENCH)

For Appellant(s) M. T.S. Doabi a, Sr.Adv.
M ss Sandhya Goswam , abDv.

For M. P. Parnmeswaran, Adv.

For Respondent (s) Ms. Vijay Hansaria, Sr.Adv.
M.S.C Cupta, Adv.

M. Satyendra Kumar, Adv.



Ms. Momat a Oni om Adv.

For M'S Corporate Law Group , Advs

UPON hearing counsel the Court nmade the foll ow ng

ORDER

Call after summrer vacation at the request of the appellant.

(G V. Ranana)

Court Master

(Vijay Aggarwal

Court Maste



